6265  Written Answers

Test Audit Report of LC.CR.

2720. Shri Brij Raj Singh:
Shri Bade:

Will the Minister of Educatien be
Pleased to state:

(a) whether the Test Audit Reports
for two months for the years 1962-63,
1963-64 and 1964-65 of the Indian
Council for Cultural Relations have
been received by Government;

(b) if so, whether Government
have found serious irregularities eon-

cerning financial and administrative
matters;

(c) if the reply to part (b) above
be in the affirmative, who is responsi-
ble for the irregularities and the
action Government propose to take
against him;

(d) whether the said Test Audit
Reports will be placed on the Table;
and

(e) whether Government propose to
have the ts for the r ini
ten months of the years
1963-64 and 1964-65 audited?

1962-68,

The Minister of Information and
Broadeasting (Shri Raj Bahadur): (a)
Inspection Reports based on the test
audit of the accounts of the Indian
Council for Cultura] Relations for the
years 1962-63, 1963-64 and 1964-65
have been received.

(b) and (c). There were irregulari-
ties but they were not of serious na-
ture. The I.C.C.R. has been requested
to be more careful in future.

(d) It is not the practice t» place
such Reports on the Table.

(e) No, Sir.

AHoeation of Funds for Education to
Mysore State
2721. Shri H. C. Linga Reddy: Will

the Minister of Education be pleased
to state:

(a) the amount made available to
the Mysore Government under the
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Head “Education” during the Third
Five Year Plan period;

(b) the amount actually expended
alongwith the reasons for the short-

fall in expenditure;

(c) the amount made available for
Compulsory Primary Education in the
State during the Third Five Year
Plan; and

(d) the amount now proposed to be
allotted during the Fourth Plan
period?

The
try of Education (
Ramachandran): (a) The total outlay
on Education in the State Third Five
Year Plan was Rs  20.5572 crores.

Deputy Minister in the Minis-
Shrimati Soundaram

(b) The State Government has re-
ported an expenditure of Rs. 16.4026
crores. The shortfall, according to the
State Government, is mainly due to
reduced budget provision on account
of the national emergency in 1962

(c) Rs. 6.644 crores.

(d) Discussions with the State Gov-
ernment about the Fourth Plan arc
still in progress.
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FHEET T WA AT G FTGE
Settlement of Ex-Servi in
NEFA,

2725, Shri P. C, Borooal: Will the
Minister of Home Affairy be pleased to
refer to the reply given to S.Q. No.
718 on the 23rd March, 1966 and state
the steps taken to implement the
schemes prepared for the gettlement
of ex-servicemen in Tripura and
NEFA?

The Minister of Home Affairs (Shri
Y. B. Chavan):

Tripura

Under the Tripura scheme, 500
families of ex-servicemen are to be
settled in two compact blocks of 250
tamilies each. Sites for the two blocke
have been selected in respect of
one of them plots of land for allot-
ment have been parcelled out, 60 cx-
servicemen from Tripura have been






